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April, 1967 the Post-Graduate Institute 
of Medical Education and Research, 
Chandigarh, Act, 1966, which was 
recently enacted by Parliament, It 
has \iot been found necessary to 
enforce any other Central Act in this 
territory for the time being.

(c) All Punjab Acts which applied 
to the Chandigarh area when it was 
part of the composite State of Punjab 
still apply to Chandigarh The Bast 
Punjab Urban Rent Restriction Act, 
1949, however, extends only to urban 
areas, namely, areas administered by 
municipal committees, cantonment 
boards, town committees, notified area 
committees or any area declared to 
be urban for the purpose of the Act. 
This Act has not been enforced m 
Chandigarh on the ground that it will 
act as a disincentive to the develop-
ment of the Capital Project Area. 
There is no proposal before the Gov-
ernment for the introduction of this 
Act in Chandigarh.

foreigners asked to leave India
106. Shri Yashpal Singh: Will the 

Minister of Home Affairs be pleased 
to state:

(a) the number of foreigners coun-
try-wise who have been asked to leave 
India during the last one year; and

(b) the reasons m each case?

The Minister of State in the Minis-
try of Home Affairs (Shri Vldya 
Charan Shakla): (a) and (b). A
statement is laid on the table of the 
House [Placed Library. See No 
LT-136/67].

National Museum, Murshidabad
101. Shri Yashpal Singh: Will the 

Minister of Edncatton be pleased to 
state:

(a) whether the proposal to take 
over the palace at Murshidabad and to 
convert it into a national museum has 
since been finalised; and

(b) if so, the details thereof?

m M fe r  •* flW e te 
try of Education (Prat She* StagftO:
(a) and (b). The matter is still 
under consideration.
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Education Commission’s Recommenda-

tions
103. Shri D C Sharma:

Shri C. C. Desai:
Shri Bibhuti Mishra:
Shri K N Tiwary:
Shri Prakash Vir Shastri: 
Shri Vishwa Nath Pandey: 
Shri R. Barua:
Shri Hem Barna:
Shri F. H. Mohsin:

Will the Minister of Education be 
pleased to state'

(a) whether the recommendations 
made by the Education Commission 
have been considered;

(b) if so, the recommendations that 
have been accepted; and

(c) the steps taken to implement 
them?

The Minister of Education (Dr. 
Trigana Sen): (a) These are under




